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the Naxalities and other extremist organisa-
tions in the country; and 

(b) whether State Governments have 
suggested immediate banning of extreme 
organisations like Naxalites and others? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN): (a) The Central 
Government have been watching carefully the 
activitiv. of the extremists in the country. 

(b) The State Governments have not 
been requested to give their views in this 
regard. 

Alleged Misuse of Go,ernment Machinery 
for Holding Congress Session at Faridabad 

·289. SHRI B. K. DASCHOWDHURY: 
Will the Minister of HOME AFFAIRS be 
pleassed to state: 

(a) whether the Haryana Legislature 
Samyukta Vidhayak Dal urged the Centre 
on the 11th May. 1969 to set up a high-level 
Committee to inquire into the misuse of 
Government machinery for raisiDg Nekiram 
Sharma Nagar at Faridabad to hold Indian 
NatioDal Congress session in the month of 
April, 1969; and 

(b) if so, the reaction of Government 
thereto? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y_ B. CHAVAN): (a) and (b). 
Facts are being ascertained from the State 
Government. 
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Compulsory Education in tbe Fourth 
Plan 

"291. SHRI LOBO PRABHU : Will the 
Minister of EDUCATION AND YOUTH 
SERVICES be pleased to state: 

(a) whether the Constitutional Directive 
of free and compulsory education is to be 
judgded by enrolment in schools or by 
literacy; 

(b) if by literacy, how many of the 63 
per cent of the age group of 6 to 14 enrolled 
become literate; 

(c) to increase literacy and reduce was-
tage aDd stagnation, what is the objection 
to issue directive to State Governments that 
compUlsion may be enforced at least in res-
pect of the male students ODce eDrolled; 
and 

(d) to engage the iDterest in the teachers, 
the reasons why the Centre does not fiDance 
a selection grade. which can contribute to-
wards reduction of wastage and stagnation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
DARSHAN) : (a) The fulfilmeDt of the 




